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BEFORE THE NATIONAL GREEN TRIBUNAL, PRINCIPAL
BENCH, NEW DELHI
APPEAL NO. 32/2016

M/s Maha Dadaji Dyeing Company
...Appellant
Versus
Rajasthan State Pollution Control Board & Ors.

... Respondents

AFFIDAVIT-CUM-COMPLIANCE REPORT OF THE HON’BLE
TRIBUNAL ORDER DATED 16.08.2016 ON BEHALF OF
THE RESPONDENT NO. 1 AND 2 LE. RAJASTHAN STATE
POLLUTION CONTROL BOARD

aj Kumar Sehra, S/o Shri Omprakash Sehra, aged 34 years,
king as a Regional Officer, Rajasthan State Pollution Control
d, Balotra, do hereby solemnly State and affirm as under:-

hat I am working as Regional Officer, Rajasthan State Pollution
Control Board, Balotra and I am well conversant with the facts
and circumstances of the matter and as such competent to
swear this affidavit on behalf of the Rajasthan State Pollution
Control Board.

2. That the Hon’ble Tribunal by order dated 16.08.2016 has

directed inter-alia as follows:-

Applicant and submit a complete and comprehensive report
as directed by the Tribunal in the connected matters. The
report should be submitted within three weeks from today.

oighel DeIoIe k. -

%}ESTEDA.; and when the report is submitted, the Registry ig
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directed to list the matter before the Tribunal for
appropriate directions. At this stage we are not in a
Position to set aside the order dated 10th May, 2016. The
order would be kept in abeyance till the inspection report is
filed and listed before Tribunal for further directions.”

3. That in compliance of this Hon’ble Tribunal order dated
16.08.2016; the officials of the State Board inspected the unit on
22.09.2016. During the course of inspection no water polluting

machinery or industrial activity was observed in the premises.
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3.07.2020 & 25.08.2021. During the course of inspections no
plant and machinery was observed. The photo copies of the
inspection reports dated 03.07.2020 & 25.08.2021 are annexed

herewith and marked as Annexure-2 (collectively).

The affidavit-cum-compliance report on behalf of the
Rajasthan State Pollution Control Board may kindly be taken on
record and may pass order which it deems fit & proper, in the

interest of justice.
ENTERED IN NOTARY REGISTER
AT SERILA NO\u.s’Or,Q\.
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Verified at Balotra on this 30 September, 2021, I the above

‘ mentioned deponent do hereby verify that the contents of the
Q above affidavit are true and correct, no part of it is false and

nothing material has been concealed therefrom.
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Rajasthan State Pollution Control Board, Balotra

(Regional Office)
l Legs;l Section
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F.No/RPCB/RO/Balotra/BI-2034/ / ( O Dated: 5 _ g.

Member Secretary,
RSPCB,
Jaipur.

Subject: Appeal no.32/2016 M/s Maha Dadaji Dying Co. V/s Rajasthan
: State Pollution Control Board & Ors.
w Reference: 1. Hon’ble NGT Order dated 16/08/2016. _
2. This office letter no. RSPCB/RO/Balotra/878 dated
27/09/2016 (copy enclosed).
% \\ 3. This office letter no.RPCB/RO/Balotra/Bl-2034/325 dated
08,07 /2020(copy enclosed). |
.H.0 letter no.F.10(144)RPCB/Legal/NGT/1251 dated
19/08/2021. -

" With reference to above, please find enclosed the present status of
the unit as inspected on 25/08/2021. It is also pertinent to mention that
the copies of earlier inspection reports are also enclosed with this letter in
which also no plant and machineries were observed at the site in past,
therefore no further course of action is required at this office level.
Submitted for information and necessary action please.

c

B Yours ithfu]l =
Encl. As above. \A/y‘)
(R. ra)
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‘i = Regional Office
L Rajasthan State Pollution C "
‘f’ RIA Phase I, Opp. CETP, Khed Road, Balotrs D@l;:‘allac(:m
15923 Email ID - ro. balotara
Phone: 02988-225923 Emai Date: 9 3-los [ 2or¢,

'RPCB/RO/Balotra/@7¢

ontrol Board
rmer

Sh. R.K. Pareek,

Law Officer,,

RSP.CB,

Jaipur. v o
Sub: -Inspection Report of M/s Maha Dadaji Dyeing Company, Kh. No. 177,

Jerla Road, Balotra and District Barmer.

Reff:- E-mail received on dated 22.09.2016.

ith reference to above the inspection of mdustry M/s s Maha Dadaji Dyeing
5@ y, Kh. No. 177, Jerla Road has been carried out on dated 2. 09. 2016 in the
of Hon'ble National Green Tnbunal order dated 16.08. 2016 (appeal no. 32 of
2016). Inspection report has been sent by email on dated 27.09.2016. Original copy of

the inspection report is being enclosed for further necessary action.
" Yours Sincerely,

Encl. :- As above S~ N qufé/f
(Jagdish Singh)
Regional Officer
=
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RO, RPCB, Balotra
Inspection Report

Khasra No.. 177, JerlaRoad,

M/s Maha Dadaji Dyeing Compan
Balotra, District Barmer. |
The Aforesaid site was inspected by undersigned B(Wd

Officials on dated 22.09.2016 in compliance of emaﬂ reoewed‘
from HO dated 22.09.2016.

During inspection of the unit Sh. Dev Kishan Khatrl was o
present at site and he reported himself as the-owner of the: mut A
notice of inspection was served at site. No any water paﬂuﬁmg

- machinery and industrial activity was found- inthe umttxprémseé

No any sourge of water and air: pollutldn was-obsetved: Ad
the: purpose of drying of cloth-was :tbund inside the premlsw

Industry has neither connected with any CETP of Bdl@tra nor(j":? '

Matter was under cons1derat10n at H@tﬂbla NatiOnd[ @reeh*

“Tribunal (Appeal No. 32 of 2016) and Hon'ble Natiorial. @m'een e

Tnbunal ‘had disposed,. the appeal w1th direction on datsd S
16:08.2016 for mswcﬁon of mdustry by State Board ‘

(J agdlsh Choudhary)
JEE,RSPCB, -
Balotra

w Dadafilocx. ~
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! - REGIONAL OFFICE ¢
i RAJASTHAN STATE POLLUTION CONTROL BOARD
m Jasol Fanta, Opposite JVVNL Office, Balotra, District Barmer
t - Email. ro.balotara@gmail.com, amitjuyal.rpcb@rajasthan.gov.in |
\ RPCB/RO/Balotra/Bl-2084/ 3 ¢ pate, AG-C1- 2020

Group In charge (Textile),

Rajasthan State Pollution Control Board,

4- Institutional Area, Jhalana Doongri,
Jaipur

f. Telephonic message received from Smt. Nisha Jain‘J.SO (ITeXtile). RSPCB, Jaipur on
03/07/2020.

Narendra Singh
Mahecha, Advocate
\_ SINDHAR!
(Barmer)

\Ot RAST " Inreference to telephonic message received from Smt. Nisha Jain, JSO (Textile) on

T 034072020, industry was inspected on 03/07/2020. During inspection, it was observed that

I neither industrial activity was being carried out nor any plant & machinery was installed at
the said premises. - ‘ ‘ —

JAVVNL, Balotra had disconnected electricity supply to the industry on

30/05/2015 in compliance fo State Board’s direction for f:_lo‘sure_of industry issued on

27105/2015. : . : ’ : : Ty A
Copy of Inspecfion Report dated 03/_0'7/202’(‘)'; (with' photo taken during
- inspection) and Assistant Engineer, JAVVNL, Balotra letter dated 05/06/2015 are enclosed for
- kind perusal and needful action please.
: A , o . Yours sincerely,
Encl. As stated ' o ' - k

2INDHARI RAD
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Narendra Singh
% | Mahecha, Advocate
SINDHAR!

\% » (Barmer)
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Visit Report

M/s Maha dadaji dyeing Company, Khasra No. 177, Jerla Road, Balotra,
Distt.-Barmer

In compliance to the verbal direction received from H.O. above mentioned unit
was visited by undersigned Board official on dated 03.07.2020 in presence of

unit representative Sh. Dev kishan Khatri (Prop.) to verify the status of the
industry. '

During course of inspection neither industrial activity nor any piant and
machinery was observed at site. Earlier electricity connection of the unit was

_ disconnected by Jodhpur Discom, Balotra on dated 30.05.2015 (letter
attached). ' ' Tk

RV (Dgﬁ/d) <
, KW ! r\Tuy % ) .JISO, RPCB Balotra
Narendra Singh QO' BT | '

¥ {Mahecha, Advocate] "¢
SINDHARI
(Barmer)
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Inspection Report

M/s Maha dadaji dyeing company
Kh. No. 177 Jerla Road, Balotra : District : Barmer

In reference to the email received from Head Office Legal Cell inspection request dated
25/08/2021 the unit was inspected by under signed official on-25/08/2021 in presence of
unit representative Sh. Dev Kishan (Owner) . The inspection observations are as under:-
1. That unit was non-operational due to closure direction issued by the state board.
2. No plant and machinery was observed during course of inspection.
3. Earlier electricity connection of the unit was disconnected by Jodhpur Discom,
Balotra on dated 30.05.2015
4. Photographs along with Latitude and Longitude attached with this report.

o

Kunal khatri
(JEE)
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/" Narendra Singh
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